High Court of Judicature at Allahabad 

Lucknow Bench, Lucknow

Dated :     28 / 05 / 2014

Notice


It is notified for information to all concerned that a panel of  29 Advocates has been prepared for the purpose of appointment as Amicus Curiae in the High Court. Out of 29 Advocates, total 20 Advocates have been selected to act as Amicus Curaie in Criminal side and 09 in Civil side. In Criminal side out of 20 Advocates, 2 Advocates have been selected for the purpose of the offenses punishable with imprisonment for a term more than 7 (seven) years and the names of 18 Advocates have been selected for the purpose of the offenses punishable with imprisonment for a term upto 7 (seven) years. The list containing the name of 29 Advocates is enclosed herewith.


 In order to maintain proper record in the office, all the Bench Secretaries / Private Secretaries / Personal Assistants & Section Officers are directed that whenever, an order is made regarding appointment of Amicus Curiae, the advocate / Amicus Curiae at next serial number in the list of Amicus Curiae will be appointed, except in the cases in which Hon'ble the Court appoints the Amicus Curiae as an special case and in such cases information regarding appointment of Amicus Curiae by the court will be sent to the Section Officer (Admin.), High Court, Lucknow Bench, Lucknow by the  Bench Secretary / Private Secretary concerned, so that the entry may be made against his name in the register. 


Circulate to all concerned for ensuring strict compliance. 

(A.K. Mukherjee)

Senior Registrar



Copy forwarded for information & necessary action to:-

1. The Joint Registrar (J) (Listing) of this Court with the request to ensure for printing of the said notice in the cause list.

2. The Joint Registrar - cum -Head Bench Secretary with the request to inform all the B.Ss accordingly.

3. The Joint Registrar - cum -Head Private Secretary with the request to inform all the P.S. /P.As. accordingly.

4. The System Manager of this Bench with the request to upload the said notice in the official website of the High Court.

5. The Incharge, NIC, High Court, Lucknow Bench, Lucknow.

6. All the officers of the Registry

7. All the Section Officers of this Bench.

8. The Notice Board of this Bench. 

Senior Registrar

A Panel of Advocates to serve as Amicus Curiae

	  Criminal Side 

( for the Offenses punishable with Imprisonment for a term more than 7 years )



	Sl. No
	Name of Advocate
	Father's / Husband's Name
	Enrl.No.
	Enrl. Year
	Civil Side

	1
	Veera Bahadur Srivastava
	Rajendra Bahadur
	14264
	2000
	Criminal

	2
	Ashok Kumar Bajpai
	S.S. Bajpai
	5257
	1982
	Criminal


	  Criminal Side  

( for the Offenses punishable with Imprisonment for a term upto 7 years )



	Sl. No
	Name of Advocate
	Father's / Husband's Name
	Enrl.No.
	Enrl. Year
	Criminal Side

	1
	Rehan Ahmad Siddiqui
	Abdul Rafey Siddiqui
	4234
	2009
	Criminal (Minor)

	2
	Sajjad Husain
	Ali Husain
	6368
	2008
	Criminal (Minor)

	3
	Pramod Kumar
	Siya Ram
	6786
	2007
	Criminal (Minor)

	4
	Aradhana Shukla
	Sri Krishna Shukla
	1430
	2005
	Criminal (Minor)

	5
	Raj Kumar Mishra
	Ram Sumer Mishra
	5703
	2004
	Criminal (Minor)

	6
	Vijay Kumar          
	Ram Dularey
	8368
	2003
	Criminal (Minor)

	7
	Shabe Roshan
	Mohammad Wahid
	5904
	2003
	Criminal (Minor) 

	8
	Mohd. Tabrez Eqbal
	Mohd. Naseem
	999
	2003
	Criminal (Minor)

	9
	Ranjana Srivastava
	O.P. Srivastava
	12443
	2003
	Criminal (Minor)

	10
	Ashish Kumar
	Shrawan Kr. Srivastava
	1192
	2002
	Criminal (Minor)

	11
	Shewta Gupta
	Rameshwer Prasad Gupta
	3313
	2002
	Criminal (Minor)

	12
	Anshuman Sharma
	Rama Kant Sharma
	8544
	2002
	Criminal (Minor)

	13
	Dheeraj Srivastava
	Shyam Swaroop Srivastava
	1478
	2001
	Criminal (Minor)

	14
	Suresh Chandra Srivastava
	Ram Dular Srivastava
	10961
	1999
	Criminal (Minor)

	15
	Shameem Jahan
	Mohd. Zaheer Khan
	2430
	1999
	Criminal (Minor) 

	16
	Ambrish Kumar Dwivedi
	Lakshmi Dhar Dwivedi
	6553
	2008
	Criminal (Minor)

	17
	Abhishek Bhatnagar
	Vijay Kumar Bhatnagar
	7932
	2000
	Criminal (Cyber / Minor)

	18
	Ashok Kumar Singh
	Shambhoo Singh
	14328
	1999
	Criminal (Minor)


	  Civil Side  



	Sl. No
	Name of Advocate
	Father's / Husband's Name
	Enrl.No.
	Enrl. Year
	Civil Side

	1
	Ashish Mishra
	R.C. Mishra
	6425
	2009
	Revenue (Minor)

	2
	Mohd. Ateeq
	Mohd. Rashid
	6971
	2007
	Writ Service

	3
	Uma Tiwari
	Jagprasad Tiwari
	14441
	1999
	Service

	4
	Nandini Pandey
	Ram Ascharya Shukla
	8455
	1999
	Civil

	5
	Saamiksha Verma
	Rakesh Verma
	3810
	2008
	Civil

	6
	Ajit Verma
	Ajay Verma
	4546
	2007
	Civil (Petty)

	7
	Dhruvendra Pratap Singh
	S.B. Singh
	9181
	2002
	Civil (Service)

	8
	Appoli Srivastava
	S.K. Srivastava
	5583
	1994
	Civil

	9
	Kiran Khanna Tandon
	Anil Kr. Khanna
	375
	1987
	Civil (Maintenance)


